
NATIONAL COM LAW TRIBUNAL
MUMBAI BENCH. MUMBAI 31

Company Petition No. 190/ (MAH)/2017
CA No.

CoRAM Present: SHRI B,S,V. PRA}IASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM-ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAM LAW TRIBUNAL ON 17.07.20I7

NAME OF THE PARIIES: Automark Industiies (lndia) Ltd.

SECTION OF THE COMPANIES ACT: 14(1) of the Companies Act, 2013

NAME SIGN

,Oc.L.n stc L ,: 1.I

ORDER

At request of the Counsel, list this mattet ot 24.07 .2017 .

sd/-
V. NALLASENAPATHY
Member (Technical)

B.S.V.

Member (Judicial)

<-


